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From

To,

Sub:

Ref:-

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Das,
Distnct & Sessions ludge,
lorhat.

Long vacation.

Letter No. ]]A1BTZO12OZ4 dated 10.09.2024

No.HC. VII-87t 201 3(ft.)tqau IA

/r
Datcd Guwahatr the lZ September, 2024.

JT, RE ISTRAR G ILAN cE)

rlS

with reference to your lctter on the sub,ect cited above, I am directed to inform
I"-', li! your prayer for pe.rmission to avair rong vacation from o7.10.2024 tiil2o'lo'2o24t arong with station reave permission fim the morning of 06.10.2024 tilthe morning of 2r.ro.2024, has been granted. Thc next senior most rudiciar offrceravailable at the station wourd remain in charge of your court and office, during your absence.

Yours faithfully,

s4l_

M mo No.HC .VII- 7 t2013(Pt.)/ qzq 1 -9lto t da ed
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Copy to :

1.,. The Principal Accountant General (A&f),
J fhe projcct Managcr, Gauhati High Court

Assam, Guwahatr, for informatlon

cE)JT. RE ISTRAR( VIGILANq"r


